Y CIHCULATION .

CENTHAL AAMINISTHATIVE THIBUNAL
ALLAHABA) BENCH

beviowwy Application No, 84 of 1996
AN

Original Application No. 578 of 199

Allahabad this the _ 251\ day of }A:P 1996

Hon'ble Dr. R.K. Saxena, Member ( Jud. )

Baij Nath S$/o Sri Ram Prasad, posted as Txi in
Tuglakabad, Delhi Division, Delhi.

APPLI CANT
By Advocate Sri i sh
Ver sus

l. Union of India through the General Manager, Nor thern
Railway, Baroda House, New Delhi.

2. The Divisional Mechanical Engineer (Operatings),
Nor thern hailway, hew Delhi.

3. Divisional Personnel Officer, Northern Railway,
New Del hi

4. Assistant Perscnnel Officer, Nor thern Hailwax.;
New Delhni,

RESPONJ) ENTS,

ORDB-ER_
By Hon'ble Dr, R.K. Saxena, Je.Me

This review application has beén mov ed
for reconsideration of the judgment rendered on 04.6,96.
All the facts which were necessary for decision of
the case, were considered in the judgment. No new
and important factor has been shown. Thus, the review
application stands rejected. /°
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Member ( J ) N

/MM./




